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MIsSionaries in polltic8} activities In 
West Bengal 

7029. SHRI SATYENDRA NARA-
YAN SINHA: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) whether there are any, foreign 
missionaries working in West Bengal 
areas; 

(b) if sO, whether there have been 
any reports of their involvement in 
political activities; and 

(c) if so, whether action has been 
taken to end this political interference 
by foreigners? 

THE MINISTJc::R OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(0): Yes, SIr. 

(b) and (C),= A;: already r;t~ted In 
repiy to '3tarred Question No. 566 
answpred on July 18, 1980, according 
to the Goverl'lm 0 nt of West 1)pngal. 
some foreign m~ss1onaries and social 
welfare organisations have been 
aidinj! the movement for a separate 
Jharkha l1d State and organising the 
tribals to agitate on local issue-
District 3uthorJties have reported 
increa.;e in number of !oreignet's and 
missionarlcs \vho ar~ visiting 
Jhargram. Thp State Gnvernment 
have, therefore, advised aU ~uch 
organisations not to take up any new 
programme in the tribal belt of 
Midnapore, Purulia and Bankura dis-
tricts. Thpy v.. ere also advised to 
keep themselves in readiness to com-
pletely withdraw from these areas as 
soon as the state Government had 
made arrangements for taking over 
the institutions set up by them. 

No specific complaint has been 
received recently agai.nst any indivi-
dual foreign missionary. However, 
activities of fureign missjonaries are 

kept under watch and appropriate 
action is taken in case anything 
adverse comes to notice. 

RecommendatiOll ., CODUDlttee te 
cOnsider utiliMiloa of water of West 

flcnria. riven 
7030. SHRT K. T. KOSALRAM: 

Will the Minister of PLANNING be 
pleased to state: 

(a) the recommendations that have 
been made by the Committee set up 
to. consider the utilisation of waters 
of West flowing rivers which are now 
going waste; and 

(b) the action taken thereon? 

THE MINISTER OF PLANNING 
(SHRI N. D. TIWARI): (a) The 
Committee for assessment of water 
resources of rivers flowing into the 
Arabian Sea and their utilisation, is 
:vet to submit, its report. 

(b) Does not nrise. 

ClasSification fit Civil Engineers aIhI 
Architectural Personnel of C.S.I.B. 

7031. SHRI A. K. MEHTA: Will 
the PRIME ]\tIINISTER be pleasej to 
state' 

(a) ,vhether it is a fact that Civil 
Engineers and Architectural person-
nel ~pld doctors etc. of C.S.I.R. are 
class fieri as non-technical whereds 
the garden staff, Animal House 
Assistants. Curator, Assistant Editor, 
Assistant Lithographer, Proof Reader, 
mistry. maSOJ1 and plumber etc. have 
been classified as technical personnel; 

(b) if so, the reasons and justifica-
tion therefor; 

(t) whether Government have re-
ceived representation with regard to 
the classification mentioned above; 
and 

(d) if so, the reaction of Govern-
m~nt tnereto? 

THE MINISTER OF STATE IN THE 
MINleTRY O:r" DEFENCE (SHRI 
C. p~ N. SINGH): (a) to (d): The 
Governing Body of Council of Scien-

tific and Industrial Research (CSIR) 
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.t its meeting held On 3-8-1979 re-
considered the matter and hav~ re-
classified the Civil Engineering and 
Architectural Personnel as uTe~hnical' 
with the retirement age at 60 years., 
subject to the conditions that they 
would not be eligible for promotion 
by assessment as admissible to other 
technical 3taff. Representations have 
been received concerning the imposi-
tion of this con11tion; this is being 
further examined. The matter re-. 
garding classification of Doctors is 
being looked into. 

Meeting of Women Members of Parlia-
ment with the Prime Minister 

7032. SHRIMATI KISHORI SINHA: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact that the 
Prime Minister had a meeting with 
the women Members of Parliam~nt 
and women's Organisations on the 
18th July, 1980; 

(b) if so, the number of women 
who were allowed to meet the Prime 
Minister; 

(c) whether itne delegation handed 
over any memorandum On the atroci-
ties committed by police on women; 

(d) if so, the details of the memo-
randum; and 

(e) whether any assurance was 
given by the Prime Minister to the 
delegation? 

THE MINISTER OF S'l'ATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWAN . .'\.): 
(a) Yes, Sir. 

(b) and (c): A dele~ation of women 
Members of Parlialnent and repre3cn-
tatives of worr~en.'s Organisations 
called on the Prime Minister on 
18-7-80 and pr~sE?nted a m~·norantjum 
dated 17-"'-80,signed by a number of 
women l\Ileml)ers of Parlialnent and 
other WOlnen regarding the recent 
Incident ill Daghpat 3nd the behaviour 
of the police £M~ainst women in generAl. 

(d) A ('opy of the me!lloJ'al1dum is 
laid on the 'rable of the House. 

(e) 'fhe Prime l\iinister assured the 
delegation that the points mentioned 
in the memorandum will be got exa-
mined. 

Recognition of Moplah Rebellion of 
1921 (Kerala) for paymeJlt of PetaSlon 

7033. SHRI A. K. BALAN: Will 
the Minister ot- HOME AFF'AIRS be 
pleased t'O state: 

(a) whether Government have 
recognircd the so-called Moplah Re-
belliOn of 1921 as a part of our !nde_ 
pendence struggle; and 

(b) if so, whefiler Government pro-
pose to give pension to the partiCipants 
therein as is given to other freedom 
fig:hters? 

THE MINISTErl OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a): No, Sir. 

(b) The matter is under review. 

News Item "Influx of Foreign Settlers 
in Assam" 

7034. SHRI JAIRAM VER~IA: Will 
the Minister of HOME AJi"F AIRS be 
pleased to state: 

(a) whether Government's attentiOn 
has been drawn to the news item pub-
lished in the 'Times of India' in its 
issue of the 22n1 July, 1980 under the 
caption "Influx of foreign settlers in 
Assam" which states ~.nat a sizeable 
number of families of Bangladeshis 
have settled in a two kilometers belt 
on both sides o'f a river, encroaching 
upon Government land; 

(b) if so, the details thereof; and 

(c) the action taken in the matter 
so far? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
<SHRI YOGENDRA MAKWANA): 
(a) Yes. Sir. 




